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ORDER

TCP No. 259lI&BP/NCLT/MB/MAtV2017

The Petitioner's Counsel having mentioned that the time for filing Form is

being extended. Since the Petitioner wants to file Form 5, he is hereby directed to file

Form 5 before 15.07,2017, thereafter to serve notice upon the Corporate Debto!

intimating next date of hearing and file proof of service.

List this matter for h eaing on 28.07.2017.
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